
1 Angul Exist 1 1 446 49 43 452

2 Balasore Exist 1 1 4322 197 220 4299

3 Bargarh Exist 1 1 1113 57 52 1118

4 Bhadrak Exist 1 1 2318 160 201 2277

5 Bolangir Exist 1 1 469 30 44 455

6 Boudh Exist 1 1 179 15 22 172

7 Cuttack Exist 1 1 2781 191 338 2634

8 Deogarh Exist 1 1 68 18 14 72

9 Dhenkanal Exist 1 1 549 58 106 501

10 Gajapati Exist 1 1 36 29 24 41

11 Ganjam Exist 1 1 2581 175 140 2616

12 Jagatsinghpur Exist 1 1 1078 105 119 1064

13 Jajpur Exist 1 1 2191 167 289 2069

14 Jharsuguda Exist 1 1 287 45 55 277

15 Kalahandi Exist 1 1 213 41 32 222

16 Kendrapara Exist 1 1 2705 130 182 2653

17 Keonjhar Exist 1 1 1474 62 106 1430

18 Khurda Exist 3 3 7946 478 532 7892

19 Koraput Exist 1 1 401 57 43 415

20 Mayurbhanj Exist 1 1 1100 88 144 1044

21 Nabarangpur Exist 1 1 172 32 45 159

22 Nayagarh Exist 1 1 1420 69 75 1414

23 Phulbani Exist 1 1 249 32 36 245

24 Puri Exist 1 1 1151 145 117 1179

25 Rayagada Exist 1 1 112 33 41 104

26 Sambalpur Exist 1 1 345 52 60 337

27
Sonepur 

Exist 1 1 131 28 32 127

28 Sundargarh Exist 1 1 1055 85 67 1073

30 30 36892 2628 3179 36341

Disposal during the months 

of February, 2024 & March, 

2024

Pendency as on 

31.03.2024

TOTAL

"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)

BI-MONTHLY:- FEBRUARY, 2024 & MARCH, 2024"

Name of the

Judgeship

Family Courts Exists or 

not

No. of Family Courts Pendency Position in Family Courts

Sanctioned Working
Opening Balance as 

on 01.02.2024

Institution during the months 

of February, 2024 & March, 

2024

Sl. No.


